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Functioning of a Creche

2176, SHRI V. DHANDAYUTHA-
PANI: will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state;

(a) whether it is a fact that a Cre-
che has been functioning under NDMC
at Mandir Marg, D1Z Area, New Denﬂ
for the Children of Governmeént em-
ployees, etc., '

(b) whether proper care ig not given
to the children due to tinqualified staff
and unsatisfactoty supérvision by fhé
supervisory staff; . "

(¢) whether standard of cleanlines:
is not upto the mark:

(d) whether adequate amenities are
also not provided to the infants and
childrén; and

(e) if so, the measures to be taken
in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI
JAGDAMBI PRASAD YADAV): (a)
Yes.

(b) The Creche at DIZ area was
taken over from the Minister of Home
Affairs, Government of India on 1st
September, 1976 alongwith staff by
NDMC. Proper care is being given 10
the children by experienced staff and
well qualified supervisory staff.

(c) Cleanlines is upto the mark.

(d) Full amenities stand provided.
(e) The question does not arise.

2177. DR. SUSHILA NAYAR: Will
the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) whether assessment of Leprosy
Control Programme shows definite im-
provement in areas where SET Pro-
gramme has been properly worked and
leprosy control units have been effec-
tively utilised;

(b) it so, the target date by which
the entire population is expecteq to be
covered by Leprosy Control Pro-
gramme; and

(c) to what extent voluntary agen-
cies have been active in this work?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRL
JAGDAMBI PRASAD YADAV): (ay
Yes, prevalence rate and total number
of cases as well as infectious cases
has gradually beén reduced in such
areas;

(b) It is proposed to cover the en~
tire population in endemic areas of
leprosy a National Leprosy Cont-
rol Programme by the end of 1982-83.

(c) Out of about 172 million ende-
mic population under the National
Leprosy Control Programme, Volun-
tary Organisations are covering a
population of 8.14 million 111 March,
1976. Similarly out of 1.598 million
cases under treatment, .235 million are
covered by the Voluntary Organi-
sations. Out of 37 triining centres 9
are run by the Voluntary Organiza-
tlons. Out of about 30,000 beds pro-
vided for National Leprosy Control
Programme more than 20,000 are run
by Veluntary Organizations.
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